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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

O.A. NO. 537 OF 2022 

IN THE MATTER OF: 

Mukesh Kumar Chauhan ... Applicant 

VERSUS 

State of U.P. & Ors. . .. Respondents 

ACTION TAKEN REPORT ON BEHALF OF RESPONDENT NO. 

5 IN COMPLIANCE WITH ORDER DATED 20.02.2023, IN O.A. 

NO. 537 OF 2022 PASSED BY THE HON'BLE NATIONAL GREEN 

TRIBUNAL ALONG WITH SUPPORTING AFFIDAVIT. 

MOST RESPECTFULLY SHOWETH 

1. This Action Taken Report is filed on behalf of the Respondent No. 

5, Project Proponent i.e. JK Cement Ltd in furtherance of the order 

dated 20.02.2023 of the Hon,ble National Green Tribunal in the 

matter 0.A. No. 537 of 2022. 
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2. Hon'ble National Green Tribunal in para 11 of the order dated 

20.02.2023 observed that vide order dated 05.09.2022, the Joint 

Committee was directed to send copy of its report to the concerned 

Project Proponents and in compliance of above-said order, copies 

of the reports of the Joint Committee were sent to all the Project 

Proponent and copy of report was served on the Railways through 

Station Superintendent, Harduaganj Railway Station, Harduaganj, 

District Aligarh, Uttar Pradesh. No objections to the reports of the 

Joint Committee were filed on behalf of the Project Proponent, 

particularly, the DRM, North-Central Railway Zone, Prayagraj 

Division, Uttar Pradesh. 

3. In view of the above, the Hon'ble National Green Tribunal vide its 

order dated 20.02.2023 directed the Project Proponents, including 

the DRM, North-Central Railway Zone, Prayagraj Division, Uttar 

Pradesh to take appropriate steps for implementation of the 

recommendations made by the Joint Committee and file their 

respective Action Taken Reports within three months by email at 

judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR supported PDF and not in the form of Image PDF. 
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s. 

4. In compliance with the Hon'ble National Green Tribunal's order 

dated 20.02.2023following actions have been taken taken by 

Respondent No.5 JK Cement Ltd against the observation/ 

recommendation of the Joint Committee: 

Observation/ Compliance Status as on 

No. Recommendation m letter 18.05.2023 

dated 14.12.2022 

I. The clinker was unloaded The railway siding is owned 

manually from wagons at 650- and operated by the Indian 

meter-long line no. 14 of Railways. Clinker unloading 

Harduaganj railway station and its transportation to our 

which 1s further on trucks Plant are performed by Mis. 

through JCB and transported to Vision Next Road Lines 

(02) cement plant namely Mis. (VNRL). However, our 

JK Cement Limited and Mis. clinker handling agency has 

Mangalam Cement Limited taken all the precautions and 

located at approx. 1.5 km and implemented the best 

approx. 6 km from the measures to control the 

Harduaganj railway station fugitive dust emission which 

respectively. are as follows: 
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a) Water sprinkling on 

railway siding and 

approach roads is being 

carried out regularly. 

b) Two Mist/anti-smoke 

guns are provided and 

operated as required to 

suppress dust particles. 

One anti-smog gun 

which was found 

inoperative during the 

last visit has been 

repaired and now both 

the Mist/anti-smoke 

guns are m perfect 

runnmg condition. 

Photographs of 2 smog 

guns are attached as 

Annexure - 1. 
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c) As mentioned earlier 

Greenbelt ( around 800 

trees) has been 

developed all along the 

railway siding and IS 

being maintained. 

d) Brand new green cloth 

curtain has been 

provided on both sides 

of the sidings to trap the 

flying paiiicles 

generated during the 

process. The worn out 

curtain has been 

replaced. Photographs 

showing the same are 

attached as Annexure-

2 along with this report. 

2. During visit, applicant was NIA 

connected telephonically to 
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associate with joint committee 

at railway site but applicant had 

not appeared at railway site. 

3. The process mg capacity of The concerned observation is 

cement plant Mis. JK Cement a statement of fact. 

Limited and M/s. Mangalam 

Cement Limited are 1.5 million 

ton per year and 1.2 million ton 

per years respectively. 

4. During visit, the platform near The railway siding is owned 

line no. 14 was found unpaved, and operated by Indian 

which is also cause of fugitive Railways and the same is in 

emission during transportation. operation smce long, even 

before setting up of our plant. 

Pavement, of the same 

therefore can be done only by 

Railways. However, our 

clinker handling agency has 

deployed water tanker to 
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maintain wet drive area so as 

to control the dust generation. 

5. Fugitive emission was observed During the site visit we were 

while unloading and loading of also present at the railway 

clinker at station. siding and saw the level of 

dust generntion while 

handling of any such mineral 

or material in open or closed 

system. 

For control of such dust 

generation, the best available 

measures have been 

implemented as mentioned at 

Point no. 1, so that the dust 

should not go out of the 

handling area and contribute 

in the air quality of the area. 

The photographs of the 

nearby area of handling area 

clearly indicate the 
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effectiveness of the control 

measures implemented by the 

Mis. Vision Next Road Lines 

(VNRL). 

Geotech photographs of 

nearby area of railway siding 

are attached as Annexure-3,4 

&5 

6. No worker was found usmg All employees have been 

Proper Protective Equipment provided the PPEs and they 

(PPEs) while loading and use them as required. This 

unloading activity. handling site lS fully 

mechanized and all working 

persons sit in AC cabin of 

HEMM while handling. 

7 . During visit, it is observed that One anti smog gun which was 

one antismog gun is available not functioning at the time of 

for dust suppression which was joint inspection 1s now m 

found non- operational. operational condition. 

Therefore, 2 anti smog guns 
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are working currently at the 

railway siding. 

8. During visit, a water tanker was One borewell has been 

found operational for sprinkling installed on the Railway land 

of water on road of railway since years and water was 

siding. Water was extracted being taken from there for 

through a pumping set from the dust suppress10n and 

bore well. No flowmeter was plantation. Tanker capacity 

installed at bore well and no was 3 KL and three tankers 

penmss1on was obtained for were daily used for spray, 

extraction of groundwater. hence maximum 9 KL water 

was used daily from 

Borewel I. Borewell has now 

been closed by Railways 

since 14/05/2023 and Mis. 

Vision Next Road Lines 

(VNRL) has made alternate 

arrangement for supply of 

water to be used for dust 

suppression. 
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Response has been issued by 

Respondent No.5 vide letter 

dated 11.05.2023 to Railway 

letter dated 28.04.2023 in this 

behalf. Letter of Railway and 

Response of Respondent No.5 

are attached as Annexure 9 

(colly). 

9. During visit, it is observed that Brand new green curtain has 

covering of green colour cloths been provided on both sides. 

of height approx. 20 feet and Regular maintenance and 

length approx. 300 meter was replacement of green clothes 

placed at one side of station as 1s being/will be done. 

temporary arrangement for Photographs enclosed as 

control of dust em1ss10n. Annexure-2. 

Covering of green colour cloths 

for other side of station was 

under progress. 

10. No permanent system for dust It may be noted that as a user 

suppression was observed at of railway services at 

281



11

railway station. Existing system Railway siding, Respondent 

for fugitive emission under No.5 cannot make permanent 

control 1s observed to be changes at the Railway land. 

inadequate and improper. However, a dedicated water 

tanker with sprinkle nozzles 

to make fine water mist has 

been deployed to make 

material sufficient moist and 

handling area as well. 

Moreover, two antismog guns 

are provided to suppress the 

dust generated during the 

hand! ing and green cover on 

both sides of railway sidings 

to check the dust particles do 

not go away by the wind. 

The system 1s working 

perfectly and PM 10 levels 

were within permissible limits 

both on inspection carried out 
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in December 2022 and May 

2023. 

11. As per specific condition no. 15 It is submitted that the consent 

of consent issued to Mis. JK under section 21/22 of the Air 

Cement Limited under section (Prevention and control of 

21/22 of Air (Prevention and Pollution) Act, 1981 issued to 

control of Pollution) Act, 1981, Respondent No. 5 was w.r.t 

"Industry shall focus on the emission of pollution from JK 

different un-assessed ENEN 24 Cement's Plant and 1s not 

pollution in bagging plant and relevant for the purpose of 

accordingly make a pucca pollution at Railway siding. 

arrangement to control cement However, as a responsible 

dust generating from loading of organization, even at the 

trucks/ railway wagons. Copy railway siding all best 

of consent is issued to both the available measures have been 

Cement plant. implemented by the clinker 

handling agency. Moreover, 

the land belongs to railway 

and is operated/maintained by 

the railway. 
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At our plant site, all roads are 

cemented, all unloading 

hoppers are covered, all 

conveyor belts are covered 

and dust control devices are 

installed as such we are 

complying with all measures 

under the Consent to Operate 

issued to JK Cement Ltd. 

Photographs of Plant are 

enclosed showing neat and 

clean operation are marked as 

Annexure-8. 

12. Ambient air quality stations High dust observed during the 

have been Installed at two (02) visit 1s due to other local 

locations near station and Satha sources and therefore 

village as per availability of emission should be measured 

power connection. Sample 1s with and without the clinker 

analyzed by UPPCB test result handling operation to know 

is as below: the contribution of handling. 
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Location -1 Village Satha, Moreover, In the nearby area 

Tehsil Koli, District - of farmland, the last year and 

Aligarh this year farm produce should 

Parameters 24 

Hours 

average 

value 

Prescribed be checked with Govt record 

for establishing the reason of 

crop loss, if any. 

(ug/m3) 

PMl0 165.99 100 

S02 19.3 80 

N02 26.8 80 

Location - 2 Near 

Harduaganj Railway 

Station, Tehsil Koli, 

District, Aligarh 

Parameters 24 

Hours 

average 

value 

(ug/m3) 

Prescribed 

PMI0 194.21 100 

As the best available 

measures have been taken and 

we measured the PMl0 levels 

with and without the siding 

operation 23rd Dec., 2022 and 

on 8111 May, 2023 and found 

the following results. 

Monitoring was carried out by 

NABL Accredited Lab and 

Approved by the CPCB, Mis 

Enviro Tech Services 

Ghaziabad UP. 

Emission results measured on 

23rd Dec, 2022 are as follows: 
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SO2 19.3 80 Test Report lS marked as 

NO2 26.3 80 Annexure-6 

Location: Railway Siding 

Unit During Without 

Ug/mt material Loading 

3 Loading 

PMlO 98 91 

Std 

100 

ug/m3 

Emission results measured on 

8th May, 2023 are as follows: 

Test Report IS marked as 

Annexure-7. 

Location: Railway Siding 

Unit During Without 

Ug/mt 
material unloading 

Unloading 

3 
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PMl0 91.2 82.5 

Std 

100 

ug/m3 

Location: Village Santha 

Unit During Without 

Ug/mt 
material Unloading 

Unloading 

3 

PMl0 88.6 79.9 

Std 

100 

ug/m3 

On both the dates emission 

level of PM 10 was found 

within the prescribed limits. 

13. It is evident from the above Reason of high dust level in 

result PM 10 is not meeting with the area has been mentioned at 

Point no. 12 which is due to 
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prescribed limit of ambient air local activities and 

quality in both the locations. 

Recommendations 

1. Railway authority 

transcription as well. Despite, 

that no cost has been spared 

on taking actions mitigating 

measures. 

m The railway siding is owned 

cooperation with concerned and operated by the Indian 

cement Industry must develop Railway, Clinker unloading 

proper and permanent facility to and its transportation to our 

control and suppress the Plant is performed by Mis. 

fugitive dust em1ss1on Vision Next Road Lines 

generation while loading, un- (VNRL). However, our clinker 

loading and transportation of handing agency has taken all 

clinker at line no. 14 of the precautions and 

best Harduaganj railway station. An implemented the 

action plan should be submitted measures to control the 

in this regard to SPCB. fugitive dust emission which 

are as follows: 
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a) Water sprinkling on 

railway siding and 

approach road as & 

when required. 

b) Mist/ smoke guns are 

provided and operated 

as required to suppress 

dust. particles. 

c) Greenbelt (800 trees) 

has been developed all 

along 

siding. 

the railway 

d) Brand new green cloth 

shed has been provided 

on both sides of sidings 

to trap the flying 

particles generated 

during the process. 
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Photographs showing the 

same are attached as stated 

herein above. 

However, as the railway siding 

1s owned by Railways, 

permanent measures can only 

be taken by railways. 

2. The platform area near the line The railway siding is owned 

no. 14 should be paved to avoid and operated by Indian 

fugitive emission 

movement of trucks. 

while Railways and the same 1s m 

operation smce long, even 

before setting up of our plant. 

However regular water 1s 

sprayed to maintain the 

movement area sufficient wet 

to avoid any dust generation. 

3. Regular water sparkling should Regular water 1s being 

be done on the roads and sprayed. 

platform area to suppress road 

dust. 
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4. Industries/railway authority We are in agreement with this 

should carry out monthly recommendation. 

ambient air quality monitoring 

near station area and submit 

compliance report to UPPCB 

5. Industries should comply The Consent to Operate (COE) 

specific condition No. 15 of being referred to here is COE 

consent under section 21/ 22 of for Company's plant/unit at 

Air (Prevention and Control of Aligarh and not for railway 

Pollution) Act, 1981, 1.e siding. Conditions mentioned 

' Industry shall focus on the therein are therefore 

different un-assessed source of applicable within our plant and 

air pollution in bagging plant not at railway siding. Railways 

and accordingly make a pucca is required to take COE for 

arrangement to control cement railway siding as per Ministry 

dust generating from loading of of Railway's letter no 

trucks/rail way wagons. 2015/EnHM/15/01 dated 

16.04.2018 annexed as 

Annexure -10. We reiterate 

that we are complying with all 
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the conditions mentioned m 

COE including "making a 

pucca arrangement to control 

cement dust generating from 

loading of trucks/railway 

wagons" within our plant/unit. 

Company has implemented all 

the best available measures to 

control measures to control the 

dust from loading and 

unloading which are given as 

below: 

• Enclosure are being 

provided for unloading 

of raw material. 

• Raw materials are being 

unloaded in the covered 

areas to avoid the 

generation of fugitive 

dust. 
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• Bag house/Bag filters 

are installed inside the 

plant premises. 

• Transfer point locations 

are fully enclosed. 

• Floors are regularly 

swept. 

• Air borne dust is being 

controlled by water 

sprinkling. 

• The raw materials/ end 

products are stored m 

closed premises. 

• Collected dust is being 

recycled back into the 

process. 

• Travel paths of the pay 

loaders are paved and 

swept frequently by 

vacuum sweeping m/c. 
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• Photographs showing 

the same are attached as 

Annexure - 8 along 

with this ATR. 

We at JK Cement Ltd are 

already working at its 

manufacturing facilities m 

accordance with COE and 

committed to sustainable 

working to protect the 

environment and any other 

suggestions/ requirement to 

further reduce the impacts on 

environment will be 

implemented by the company 

in its true perspective. 

Dehors, even at Railway 

Siding, our contractor M/s. 

Vision Next Road Lines 

(VNRL) is taking all measures 
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(mentioned m response to 

point 1 above) to control 

pollution during unloading of 

clinker and its transportation 

to our Plant. 

6. Assessment of environmental The railway siding is owned 

compensation due to loading and operated by the Indian 

and unloading of clinker at Railway. It 1s therefore 

railway station should be responsibility of Railways to 

carried out by SPCB and permanent measures to tackle 

accordingly 

compensation 

imposed. 

environmental pollution. Clinker unloading 

should be and its transportation to our 

Plant is perfonned by M/s. 

Vision Next Road Lines 

(VNRL). Our clinker handing 

agency as a responsible 

organisation has taken all the 

precautions and implemented 

the best measures to control 

the fugitive dust emission. 
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High dust observed during the 

visit 1s due to other local 

sources and therefore emission 

should be measured with and 

without the clinker handling 

operation to know the 

contribution of handling. 

Moreover, in the nearby area 

of farmland within 500 mtr 

radius, the last year and this 

year farm produce should be 

checked for establishing the 

reason of crop loss or 

environment compensation. 

Best available measures have 

been taken and we measured 

the PMl 0 levels with and 

without the siding operation 

on 23rd Dec.,2022 and on 8th 

May, 23 and found PM 10 
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levels within permissible 

limits. 

Applicant has also submitted a 

representation for withdrawal 

of complaint, hence applicable 

environmental compensation 

doesn 't apply in this case. 

7. Pennission from CGWA for One borewell has been 

extraction of ground water installed on the Railway land 

should be taken as per rule. smce years, 1e much before 

Respondent No.5 started using 

the said railway siding and 

water was being taken from 

that for dust suppression and 

plantation. Moreover, Tanker 

capacity is 3 KL and three 

tankers are daily used for 

spray hence maximum 9 KL 

water is used daily. 
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Railways has now closed the 

said bore, well. 

5. To summarize, earlier there were only 1 functional anti-smog guns 

and now there are 2 functional anti-smog guns. Further, new green 

curtains have been installed since the older curtains were worn out 

due to weather/natural wear and tear. Further, PPE kits have been 

made available as recommended. 

6. Additionally, it may be noted that if any commercially viable new 

technology is introduced or is available, Respondent No. 5 will 

endeavour to use it in the best possible way to control the air 

pollution caused by the transportation of clinker. 

Place: New Delhi 

Date: 2-'l/05/2023 

ForJ.K. CEMENT LTD . 

Signatory 

RESPONDENT No. 5 THORUGH 

~~ 
SHLOK CHANDRA 

ADVOCATE FOR THE PETITIOENRS 

A-22, GROUND FLOOR, 

DEFENCE COLONY, 

NEW DELHI-110024 

EMAIL: shlokchandra@chandralawcharnbers.com 

PHONE: +91 9999670588 
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2-Nos Smog Gun in Operation-Annexure-1 
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Green clothes/Curtains fixed at railway siding- Annexure-2 

View towards Clinker Siding Area View towards Agricultural Land 
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Annexure-3 

Green Area nearby Clinker Siding 
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Annexure-4 

Clinker Loading in truck Dust Generation Dust Suppression by Smog Gun 
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r ~ JKC ____ Annexure-5 

Opposite direction of loading area during clinker loading 
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ENV/~!:R~!N~!R~~-~%,'f!!.. ~ 
Plot No. 1/32, S.S. o f G.T. Road lndustriJ I Area, Ghazlabad (U.P.) • 201001 w ETt-lAS 

emall: ets.ab2012@gm com I Websito Y>WW(ltslab,,. I Ph 9911516076 98117J606J TC..Sn1 

TEST REPORT 

TEST REPORT NO.: ETS/1365--1fl212.022 I.R.NO.TC4"1Z2<10001:le61, OATE OFREPORT: 26,12..2022 

AMBIENT AIR MONITORING AND ANALYSIS REPORT 

Name And Address of Cu,tom• r 

Date of Monttoring 
Analy•ls St:.:'t C:ite 

Analyels End Oat• 
Duration Of Monitoring 
Time Of Monitotli,g 

S.mpltlONo 
sampltng Dono B)' 
S<lmpllng Location 

Sampling Method 
Simpling Mac.hlne Plac.ed At Height 
Welther Condition 

Mis. J.K. CEMENT LTO. 
ALIGA.RH-KASIMPUR ROAD, VlLLAG.E-SANTHA, PARGANA 
MORTHAL, TEHSIL• KOil , OISTRICT-ALIGARH, U.P. 

23. t2 2022 
24, ~2...2022 
26 12-2022 
23.12.2022 To 
04.00PM To 

13/lli· 1 
ETSSTAFF' 

23.12.2022 
08.00 PM 

HAROUAGA.NJ RAILWAY SIOING•LOAOING 
ET'S/STP/AJR-01 
1,5 METER FROM GROVNO 1.EVEL 
CLEAR Ambient Temperature: 220 °c 

Wind OINt<:tlOn e T ow 

Equipment Us~ RK pirable Oust SaJT4l(er (PM,o) 
S,No, T eslPuameter Unit Reautt 

Particu1a1e Matten,(PM10) IJ9lm' ae.o 

Page 1 of 1 

Specfficatkm/Llmit Teat Method 
(Al per CPCB) 

For 2◄ Hrs = 100 IS 5 182 (Part-23) 
• ••••tnd ofTc,t Report ••••• 

>en~·" h Services 

AUT i;/lb; IW~ 
liln-c11a e 
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ENVIRO-TECH SERVICES ..... ..,,,,,,., ~....,..,, 
(A GOVERNMENT APPROVED LAB) 

Plot No. 1/32, S •. S, of G.T. Road lndustr1al Area, Gt,nlabad (U.P.). 201001 • email etslab20 l2@gma11 com I Webs :e WM'r etslab1n I Pl 9911516076, 9811736063 TC-8771 ---- --
TEST REPORT 

TEST REPORT NO.: ETS/136~2/12/2022 UN.NO.TC9771t20Xl01~, DATE OF REPORT: 26.12.2022 

AMBIENT AIR MONITORING AND ANALYSIS REPORT 

Name And AddritN of Cu1tomer 

Date of Monltortng 
Anatys-1• Start Data 

Anatyt.I1 End Datt 

Duration Of Monltortng 
Time Of MonitOring 

Sample 10 No 
Sam.pMng Done By 

Sam.piing Loc•tJon 
Samplln,g Method 
Sampling Mac;h.lne Placed At Height 

WHthar Condition 

Wind Direction 
Equipment Used 
$.No, Test Pat11melff 

1 Partieulate Maners.{PM,o) 

Mt's, JK CEMENT l TO. 
AUGARH-KASIMPUR ROAD, V1LLAGE-SANTHA, PARGANA 
MORTHAL, TEHSIL- KOil, OISTRICT-ALIGARH, U.P. 

23.12.2022 
24.12.2022 
26.12.2022 
23.12.2022 To 23.12..2022 
04,00 PM To 00-00PM 

1365-2 

ETS STAFF 
HAA.OUAGANJ RAILWAY SIDING-WITHOUT t.OACMNG 
ETSISTPIAIR-Ot 
1.5 METER FROM GROUND LEVEL 
ClEAA Ambhnt flfl'lpe,-w,-: 

e Tow 
22.0 °c 

Resplrable Oust Saml)let (PM1o} 
r--u ntt - RN-UM Specfflc1tktnlllmlt Tut Method 

(Al per CPCB) 

wm' 91.0 For 24 Hra.=100 IS 5182 (Pan-2-l) _ 
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A 
ETS-Llltl 

ENVIRO-TECH SERVICES 
A., ~~ 

(A GOVERNM EN T APPROVEO LAS) 
Plot N o . 1'32. S .. S . of G.T. Ro.ad fndu.:15'.trial Al"ea. Ghaz.l:a_bad (U_P.) . 201 001 

emau : ei.s.ab.2012@gma,l_com ( Wob~to wwv. et.s.1.ab-n. I Ph 9911516076. 9311736063 

T EST REPO R T 

T'EST R E POAT NO os,,o, , ,.,~ u -.,..,O , ce77 123M0001011F OA.TE OF RE;PORT , o 05 2023 

AMBIENT AIR M O N ITOR I N G ANO ANALYSIS REPORT 

Ha,ne And Acld,....s of Cua:to,.._,. 

Oac. ot Monltof"lrtg 

ARalp.ie Saan D.rt. 
Anatysh End Oa.te 
ouratJon a• Monltortng 
Tlm& ·Of Monltorihg 

SampletD N-o 
S.mpUng Done By 
Sampllng Location 
S•mpling M•thod 
Sampling Mac-hin• Placed At H.elg:trt 

Weather Condition 
Wind O i r•c.tion 
Equipmoena. Used 

Pan icu'lat. U..tters..(PM e) 

~-~~{ .. 
Ctt.EC KED BY I 
$HR.ADD-HA GUPTA 

fNs • .J K. CEMENT LTD. 
ALIG.ARH-KASIM PUR ROAD, VIL LAG.E -SANTHA, PARGAN.A. 
M ORTI-IAL, TEHSIL• K O IL, DISTRICT.JU.JGARH,. U P . 

08 OS.2023 
09 0$...2023 
10 0$.2023 
08 0$ 2023 To 
12 .o s P~ To 
1011 

ETS S TAFF 

08 0 5 .202:3 

OB~05 P M 

VIU.AGE..$.A THA UNLOAD ING 
ETStSTPJAIR-01 
1 5 METER FROM GROUN D 1.EVEL 
CLE.AR ..,.,..,__,_.l T.mP40t1u,.: 

E Tow 
Rc-.sprabl~ Oust Sampf4r (PM,o.l 

32..0 uc 

U nit Result ~~~~~It I T est Method 

8&.<l For 24 Hr-a.,_-=100 IS 5182 (Pan--23} 
••••• en d of Tel Jleoo,rt••••• 
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ENVIRO-TECH SERVICES 
,,,__ ~ ~ 

(A GOVERNMENT APPROVEO LAB) 
Plot N o. 1132.. S ~S.. of G .T. Road Indus-tr ial Area, GhtUiabad (U.P. ) - 2(HOQ-, 

•rn•H M.9lab20 12ftqmall_com Web$il• wwwecSlab an I Pt, 9'9115116076 981 17~~063 

T EST REPORT 

Te.ST REPORT HO E TSi'1012'l05'2023 UIRa.N.0 TCOT> t2'XOOIOI012:F DAT£ C:W REPORT"· 10.05.20 23 

AMBIENT A IR MONITORING AND ANALY SIS REPORT 

Dato of M oni1:oring 
An■lysls. Start D.at• 
AnalyeJ• E n d Date 

Duniti:on or Monftor'lrlO 

Tim• or Monitoring 

Sa..-npl• 1D N o 
Sa:mpling Done By 
Sunpling Location 

Sa:n,pling M elhod 

S•mpling M.llchl.,. Pla,c;:ed JU Heigh• 

w e a u .... eondltion 
Wind Di~eclon 

Ml$ . .J K. CEM ENT LTD 
AUGARH- KASIM PUR ROAD. 'VILLAOE-SANTHA. P .,A,RGAHA. 
Jt,«ORTHAL. TEHSIL• l<OIL. OISTR ICT-Al.JG A.RH, U.P. 

oe. os..-2023 

10 .05..2023 
0&.05..2023 To 
12:00AM To 
1012 
ETSSTAFF 

08.05..2.0"2:3 
08,C,OAM 

VILLAGE- SA.THA WITH OUT LOAOtN:G 
ETSISTPfAIR--01 
I ~5 METER FROM GROUN D L EVEL 
CL.EA.A An.itl .. _..t T...-iJMinrtuir•: 

E ToW 

3:2...0 ... c 

E.qul pm•n1. U 'sed : Ressp.rab'e Dust $am pler (~.II)) 
- S. No. Test Pffa...,.-~tH~-- --O"n"it- Re•1.1tt s pec"1oc.-UonJL.l lffllit Test Me1h0d--

4A-. P.- CPCB} 

7'99 F or 2◄ Hr'S..• 1CXI IS $ '1$2 ( P,.n .. 23) 

Foo E N ' ~RO-T ' · · "lV ICES 
Pag,ia, "I of'I 

A RIZEDS~ ~ 
Fou,,.MNOE'T'SI\.A8,'T"R...0,l , --NO 0:$. 0....01 O<l.2.01e. ~ Mo. Q,110-.....OI ...,_201!1 '-4 c ..ll y 

ENVIRO-TECH SERVICES 
4-.A~~-,.➔ 

(A GOVERNME N T APPROVED LA.Bl 

om..,u 
P tol N o . 1132--, S .S.. Of G . T. Road tndustrlal Area, Ghaz:l.a-b-ad { U . P .) - 201 001 
efalab:>()12 -i1'"- C"" 'f'n I Web 110 ~wM Jb n I Pl q•111.-.,1GU7b ~ 117:YOV:3 

TEST REPORT 

TESTR.£PO.RT N0 ETSl1013106,,'2023 ..-1.,t'() TC."1'fll'..JOOOC.'IO l ~ t 3F 0-.TIEOFR.EPORT 100$-2023 

AMB IENT A JR M O N ITORING ANO ANALYSIS REPORT 

O.te o ·r M ont ~ lng 

An•ly•I• SLarl O.at• 
AnailyaJ• £ndD•M 
Ou.-.Uon Of Moni,.ort,.g 

Tlm• Of Monl10f'l"O 
S..rnpl• ID No 
Safflpllng Done By 
Saffllpllng Loc•tlon 
&Mnpllng Method 
Sa..-nplinfil M a111;:hlne Placed M Heigh( 

W e#.lher Condftlon 

Wfnd D t r-.-ctlo.n 

P.11$.. J K CEMEN T LTD. 
"'-10.-AH,,KAS l M P\JR ROAD, VIL:t.AGe-.SA N T"HA.. PAAG ,lt,,I.JA 
M ORTHAL, TEHSU,.,• KOil.. OISTR:!9CT..A.LIG~H . UP 

oe os 20~3 

09 0& 2023 
,o 05 2023 
08.05 2023 T o 
12 30 P M To 
1013 

ETSSTAFF 

04 Oei.2023 
08.lO P M 

~LWAV S.-OIN.0.tUNLOAOIMO 

E'"TSISTP/AIR-Ot 
1 S M ETeR F"R0~1 GROUND L EVE L 
CLCAR A.w.lMenl Te~u.-..: 

t! TOW 

320 C 

Equip.,.,.nl u.~ R esp.-.ab1e OuM S..unple.- lPM d ~~~~ 

I 
s . N o. r T ••· Par•m•t;;- l U n it ,-R••u•i7 Sp.cltl,caUonl'l..h 1'1U 

:l 
I (A• per CPCB) 

..__ "I I Pair\lCIAlilte Mati.r • ,( P\.C.1i:.) -----t,--.,-g;l-:-m-.,--1 91 .2 Lj ___ _ 

,\ For ENVIRO TEC~VIC E :' 
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A ENVIRO-TECH SERVICES 
A-~t' C 11'-•-, 

(A G OVERNM ENT APPROVE D LAB) 
Pk>t No .• 1132. S .S .. of G .T. Ro • d l ndur.t r laJ Are a , Gh a zka.bad {UP .) - 201001 

e.m.-.if :•slaib2012@gmailcom ._.Jobs,te ~etSl.ob .n I Ph 99 11516076,981173i6063 

TEST REP ORT 

TUT REPORT MO ETSJ101"'°512023 U'RLNO TI::llT12'0IOQ0101..r DATE O F REPORT· 1(1 05.20'2:3 

A M BIENT A JR M O N ITOR ING ANO A NALYSIS R EPO RT 

M'a~ And A docf,_. .. OI CustotnH Mis J K CEMENT L TO. 

(hit♦ o r M onitOlring 
An a.l}'!Me. Start O.lle 

AnalYS--1• End 0111'8 
Our~tion Of Moonit.orin,g 
Tim• Of Monitoring 

Al.lGAA.K.KASIM.PUR ROAD, VILLAGE-SA.NTH.A., PARGANA 
MORTHAL . TEHSIL - KOIL. D IST RICT-.A.UGARH, UP. 

08.05.202 3 

09.0 5..2023-
10.0$...2023 
04.0$ 2023 To 
1220.AM To 

Sampl• 10 No 1014 
Sampfing Done By ETS STAFF 

08.05 2'023 
08.2 0 AM 

SampUng Loc;~tlon RAILWAY SIOING-tl'V'l'THOUT t..OADlNG 

Samp[ ng M•thod ETSISTPIAIR.()1 
SampUng llll~hir-.. Placed At H eight 1 S U.ETeR FROM GROUHO LEVEL 

W eather Condi1:ion CLEAR Am~t T-1:pe,-.b.l,ec 32.0 "' C 

Win d Direction E Tow 
EquJ·pment Used R~;:,wa.bl,e Ou$t Samplet t P M ,a) 
S . ~ . T.st p~.,~.~-=,~ .. ~--- ~ - .Unll Resu lt 5iM-el tl,ca.donlU.mk 

(M p e r CPCB ) 

82.5 For 2• Hr$..•100 IS 5182 CP .-t-23} 

Pag,e 1 o:f 1 

308



 

Annexure‐8 

 

 

38

Plant Operation Site Photo 
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Plant Operation Site Photo 
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G2Cl • 
NORTH CENTRAL RAILWAY

��� 
J\LIGARH SUBDIVISION 

���� 
Mob. 9794837221 

�� ·\r?"IIO¥\. 
Email - denaljn@gmall.com 

ON■ aAR'f.H � Q>N• P'A'41L.V • ON. P'U,UNa 

q:r �: �-12/�/2023 
� : 28.04.2023 

Plant Manager 
M/S J.K Cement Works 
Vill-Satha, Tehsil-Koil, Dist.-Aligarh 

� - �3nmr � t1l$fga1 � clinker unloading � tf"f tmfl" q;r q-µr � � ftw � 
� � � �. ��NOC� m ��*I 

� : 1. order of NGT,Court 2 � : 20.02.2023 (�) 
2. qft 1;0sN � (�) l,l<llJF031 q;r tJ:f � : 46-W/Misc./Sr. DEN/IV dated

27.04.2023

3q{)cta � "Qcf � � � 3ffiilFfi * � � � .;nm �. � � t>rct 
t11$ffiJI * � � WIN iTlr tmfl° � tf1=tf � � m � � � � � �. 
� � <fm " Jfcnril4ffi i;rJ,TUT tl:f (NOC) 1ilTCH" � � oT<rr m, � �. ffi Jrtm\ro" NOC � i;mt 
� q;1:m<-1il cf,)- � �, � � � � � m ffi" � NOC ffl � �I � ,:I 

cH1a1..ft<l � � �. � � � 3q{)cffi f;tfra,ur me mr 01 qif 3ntmf: tffi-{if � '31T 
�I 3fi"{ ci?;<ilt!H e:i:r � * � cfi1:m<-1il � aft � � � �I 

� Y" � 

Assffin - , l! ileer 
'3rn"{ r.r&r t�-f4, i3� 

North Central Railway, Aligarh 
sirnrn rci :- (i) � � $3!"ifo!lll< , � , � m.<r � • sil11a1<1;;i cf,)- � :i:r;-r:n9� ra 1 . � ��VII� ,:> 

. ,, ' 
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.,JKcement 

JKC/AGU/HGU/NGT/2023 
Assistant Divisional Engineer 
North Central Railway, Aligarh 
Railway Station Building, Aligarh-202001 

Email: denaljn@gmail.com 

JK Cement Works, Aligarh 
A unit of JK Cement Ltd. 

CIN: L17229UP1994PLC017199 

~ Aligarh - Kasimpur Road, Village :·Satha, 
Pargana • Morthal, Tehsil: Kail, 
Distt. Aligarh-202 127, INDIA 

~ www.jkcement.com 

11.05.2023 

Ref: Your letter dated 28.04.2023 bearing no. L-12/General/2023 addressed to Plant Manager, JK 
Cement Works Aligarh (Letter dated 28.04.2023). 

Sub: Reply to your captioned letter referred above. 

Dear Sir, 
1. We are in receipt of your letter dated 28.04.2023. At the outset we wish to point out your 

letter makes a reference to letter dated 27.04.2023 bearing no. 46-W/Misc/Sr. DEN/IV of 
senior Divisional Engineer (4th ) Prayagraj, a copy of which has not been provided to us. 

2. Intact a copy of Joint Inspection report dated 10.11.2022 by Joint Committee constituted 
vide order dated 05.09.2022 of Hon'ble National Green Tribunal (NGT) has been attached to 
your letter. The said report at point 7 mentions that at the inspection site, of Railway siding, 
a borewell was existing but no information was available wrt permission to extract ground 
water from District Level Ground Water Authority, Aligarh. 

3. Vide your letter dated 28.04.2023, you have stated that JK Cement Ltd has installed the said 
borewell and sought information from us if JK Cement Ltd has obtained any NOC from 
District Level Ground Water Authority, Aligarh . JK Cement Ltd has further been directed to 
without delay apply for NOC if no NOC has been taken earlier. 

4. In this regard, we would like to point out that JK Cement Ltd started using the railway siding 
at Aligarh from (March-2021). The borewell was existing at the site prior to JK Cement Ltd's 
using the said railway siding. Borewell was not installed by JK Cement Ltd nor is it located on 
JK Cement Ltd's property. As such JK Cement Ltd did not nor was it required to apply for any 
NOC from any authority concerned. 

5. Borewell as well as the land on which the same is located being railway property, it is 
therefore for railways to take appropriate action as it may be advised. JK Cement Ltd was 
using railway services for transportation of its goods and paying railways for the same. It 
cannot be made liable to perform obligations of railways in relation to its property. 
Trust this clarifies. 
We are available for any clarifications or information you may require in this behalf. 

Thanking you 
Yours's faithfully 
For J K Cement Works, Aligarh 
(A unit of JK Cement Limited) 

~ 
Hemant Dave 
(Unit Head & Authorized Signatory) 

CC: Sr. Divisional Engineer (IV), Divisional Railway Manager Office, Nawab Yusuf Road, Prayagraj. 

Corporate Office 

Q Padam Tower, 19, DOA Community Centre, 

Okhla, Phase - 1, New Delhi - 110020, India 
~ +011-49220000 
!ill ad min.padamtower@jkcement.com 
~ www.jkcement.com 

JK SgPER 
CEM ENT 

JK CEMENT _____ // 

WallMax ~ 
BUILD SAFE 

White Cemenl Wall Putty 

Manufacturing Units at : 
Nimbahera, Mangrol, Gotan (Rajasthan) I Muddapur (Karnataka) 
Jharli (Haryana) I Katni (M.P.) I Aligarh (UP) I Balas1nor (Gujarat) 

Registered Office: * Kamla Tower, Kanpur-208001, U.P., India.~ +91-512-2371478 to 85 • 91-512-2399854 ~ www.jkcement.com 
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GOVERNMENT OF INDIA 

MINISTRY OF RAILWAYS 

RAILWAY BOARD 

No. 2015/EnHM/15/0l 

General Managers, 

New Delhi, dated 16.04.2018 

Afl Zonal Railways 

SUB: Polfution at Railway Sidings and Goods Sheds 

A Committee of ED/EnHM/ME/RB and CCM/Catering/NR was nominated vide 
Railway Board's Order No. ERB-1/2016/23/19, dated 08.04.2016 and 
16.01.2017/08.08.2017 to Study and submit Report on the extent of pollution in 
handling of pollution intensive commodities at Sidings and Goods Sheds and 
actions to be taken. 

Based on recommendations of the Committee accepted by Board (MRS & MT) 
following directions are issued 

1. Keeping in view the statutory / legislative provisions

a) Wherever new siding/goods shed/Private freight ·Terminal/ any
loading / unloading point is being developed / constructed, 'Consent
to Establish' should be taken from State Pollution Control Board by
the owner or the railway as the case may be in a.;:cordance with the
provisions of State Pollution Control Board, keeping in view the
notified areas / air pollution· control areas and categorisation of
Industrial Sectors.

b) Wherever the sidings are existing, 'Consent to Operate' / 'Consent
· for Operation' should be obtained from State Pollution Control Board

by either owner or by the railway as the case may be in accordance
with the ·provisions of-State Pollution Control Board, keeping in view
the notified areas /. air pollution control areas and categorisation of
Industrial Sectors.

c) Zonal Railways must be aware of Air Pollution Cc;,ntrol Areas notified
by respective SPCBs and ensure compliance to applicable
environmental legislations. Necessary clause may be incorporated
in agreements of sidings. For railway owned sidings and goods
sheds, the responsibility lies directly with the Railways.

d) In addition to air pollution, water pollution and noise pollution
should also be taken care of dep_ending upon the extent of pollution
and environmental impact for specific commodities and ·1ocat:ions.·

1 
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2. Some protective ·measures to be taken at loading/unloading 
points by the owner or railways as the case may be, are 

a) Paved approach roads with adequate traffic carrying capacity should 
be provided at each loading / unloading point. The existing roads 
which are in bad condition should be repaired and maintained. 

b) To control dust pollution, water sprinkling system through 
mechanised system or tankers should be provided as per 
requirement. Proper waste water/drainage system shall be provided 
at loading/unloading points as per requirement. 

c) Appropriate green belt cover to be .provided at the 
loading/ unloading point to mitigate pollution. 

d) Where necessary, the heavy loading and unloading tra'ffic handling 
points to be provided with dust screen walls along periphery of the 
premises with adequate height. 

Copy of the report of the Committee No. 2015/EnHM/15/01 dated 16.08.2017 
in six pages is enclosed for necessary action by all Zonal Railways. 

A Report on Inventorisation of Railway Sidings and Guidelines for their 
Environment Management submitted to Central Pollution Control Board by RITES 
in March 2015, which is available on the website of CPCB cpcb.nic.in under New 
Reports, may also be seen for guidance. 

Encl: Report of the Committee 
in six pages. 

Copy to PCCMs, 
All Zonal Railways 

2 

1 ,~ 
ttu;,~¼ -

{Shivendra Mohan) 
Executive Director ) 

EnHM / ME 
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No. 2015 / EnHM/ 15/ 01 

Report of the Committee to Stud.y tb.(l~ e1rtent 
.Qf_ po11lutio:in. in. h~ncltling of po,lhution intenshre 
commodities at Sidings and Goods Sb.eds cuai.d 
action to be ta.keno 

1.0 Background 

Ministry · of Railways (Railway Board), vide Order No. ERB-
1/2016/23/ 19, dated 08.04.2016 and 16.01.2017, constituted a Committee 
to study and s1.1bmit report on the extent of pollution in· handling of 
pollution in.tensive commodities at Sidings and Goods Sheds and actions to 
be taken. Accordingly, following officers were nominated by Board-

(i) · Shri Sli.ivendra Mohan, ED/EnHM/ME/Railway Board as 
Convenor 

(ii) Smt. Archana Srivastava, CCM/Ctg/NR as Member 

Terms of Reference given to the Committee are as follows -

a 1'o study an.cl submit report on the extent of pollution in handling 
of pollution intensive commodities at Sidings and Goods Sheds and 
action to be taken. · 

o The Committee can take assistance of an expert Consultant for 
arriving at their final recommendation. Expert consultant will be 
ei1gaged by EnHM Directorate through a Railway PSU. 

2.0 Methodology 

The Conunittee on the basis of terms of reference held discussion with 
officials of RITES who had studied and prepared a report on In.ventori.sati.on 
of Railway Sidings and Guidelines for the it Environment Management. 
Besides, Committee held discussions with number of Zonal Railways and 
·former Member Secretary of CPCB. Committee also went through a number 
of ·documents available 011 the subject The main documents a.re listed 
below-

(i) Legislation on the subject- "The Air (Prevention and Control of 
Pollution) ActJ 1981" and its amendment issued in 1987. 

(ii) Directives/Circulars on the subject issued by· the Ministry of 
Railways. .., 

,( 

..... . ~- l:~. -e· .. "\P\ ·. , . :°Page 1 of6 ... 1 
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(iii)Report. on Inuento1isation of railway sidings and guidelines for their 
enuiromnent management submitted to Central Pollution Control 
Board by RITES in March 2015. This report is available on the 
website of CPCB cpcb.nic .. in under New Reports. 

(iv) Final document on Revised Classification of Industrial Sectors 
under Red, Orange, Green and White Categories (February, 2016) 
published by CPCB. 

(v) Reports from various Zonal Railways on sidings/goods shed etc. 

3.0 Observations 

3. 1 During the preliminary meetings held by the Committee it was 
decided to collect data from Zonal Railways so that field position 
can be assessed. Further, Committee also went through report 
on Inventorisation of railway sidings and guidelines for their· 
environment management in · detail and decided that since 
complete study has been done by RITES prior to finalization of 
the report therefore, it was felt that there is no need to ·engage 
any consultant for furthet' studies. 

3.2 Committee on the basis of discussions and data collected from 
Zonal Railways noted that on some of the Zonal Railways for 
some of the commoditiesi consent from State Pollution Control 
Board either is taken prior to opening of siding or of the existing 
siding. This is mainly subjective and largely dependent on the 
fact that wherever there has been issues raised by the local 
public or a case filed by the local public tivith State Pollution 
Control Board, the railways have gone ahead and· taken 
permission. 

3.3 Further, it was observed by the Committee from the Report on 
Inventorisation of railway sidings and guidelines for their 
environment management that mostly the sidings have some or 
other kind of pollution control mechanism already in place 
wherever there is manual ·loading/unloading. For example­
water sprinkler, covering of material by plastic sheets, 
plantation etc. However, it is felt that in some cases these 
measures are either not sufficient or are not covering the 
Pollution Control Board's guidelines as such there is need to 
upgrade the same. 

3.4 The committee also observed that different kind of measures are 
required for man.aging pollution of different kind from different 
type of commodities. j 

"'-u ~'" ··-- '"". -.·-··-. -...... . . ·•·-~ •, -. . . ,. . .. ½ {,_' ... 
-~.f1•1'"' ··-page 2 of 6 

., 

) 

317



47

(i) 

) 

(ii) 

Coal and mineral handling points 

Generally, dust pollution in such sidings is much -more as 
compa,red to rest or the commodities. Hence the sidings 
involving these commodities need more protective measures 
to minimise the generation of dust pollution from vanous 
activities involved at sidings. It is felt by the committee that-

11 As far as possible loading /unloading of such commodities 
should be kept away from the residential area, 
school/ colleges, Historical Monuments, Religious Places, 
Ecological sensitive areas as well as forests areas. 

o The sidings should preferably have mechanized 
loading/unloading system from rolling stock. 

"' Efforts should be made to minimise/ reduce drop heights so 
as to control spreading of dust during loading and unloading 
operations. 

o The stoclq:>ile should have adequate dimensions so that wind 
erosion from the stockpile will be minimum. The 
loading/unloading at stockpile should preferably be done by 
mechanised means. 

e Sidings should have · paved approach roads with adequate 
traffic carrying capacity. The existing haul roads which are 
in bad condition should be repaired and maintained. The 
roads should have proper camber to avoid the water logging 
011 the roads. 

Cl The heavy loading- and unloading traffic siding should 
preferably have dust screen walls all along periphery· of the 
premises with adequate height . 

., Water sprinkling system should be used at loading 
/ unloading point ·and along the · haul roads either 
mechanised or through water tankers. 

o Proper waste water/ drainage system shall be provided at 
sprinkling area of loading, unloading and storage so that 
water drained is collected at a common tank and can be 
reused. 

o The loading/unloading points should be provided with thick 
rows of plari.tation having tall growing trees all along the 
periphery, inside and outside of the premises and along the 
road. · 

POL handling points 

The Committee feels that in case of POL unloading/loading 
points following is required-

• All con'lponents of POL loadirig /unloading depot should be 
destgn~d and , ma.intained as per specified standards of oil 
'.companie·s·iulfilling-aafety pro\11~ions '(OISD standards} . 

. .t) , __ . -,~ \~ .... . , ,. 
'¼ti/., ·{,· .. 
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~ 

o The loading/unloading operation shall be carried out under 
close supervision of authorised person. 

c Network of drainage system along the rail track to collect 
drained oil from various equipment and other places of Ukely 
oil spillage. The drainage shall lead to oil water separator 
(OWS) / effluent treatment plant (ETP). 

o Loading points to have quick shut-off valves to avoid 
leakages. 

o Waste water and storm water collection and disposal system. 
o Roads should be provided to serve all areas requiring access 

for the operation, maintenance and fire fighting. 

(iii) Other loading/unloading points 

It has been noted by the Committee that the major dust 
pollution is generated through haul roads at food · grain, 
fertilizer, other common commodity handling points. Haul ) 
roads at many sidings of this category are in bad condition 
and need immediate repair. 

m Sidings should have paved approach roads. 
e Water sprinkling system through mechanised system or 

tankers should be provided as per requirement. 
o These siding shall ensure regu.lar sweeping of dust from road 

and also ensure that there is adequate space for free 
movement of vehicles. 

o Proper waste water/ drainage. system shall be provided at 
sidings/ goods sheds. 

• The :waste water should be collected at a common tank and 
can be reused after screening or providing effective treatment. 

" The siding area should have thick green belt cover to control 
the air and noise pollution. 

3.5 In C & AG report no. 21 of 2012_-13 (Railways) Para 2.3.1 it is . ) 
noted that Railway Board had stipulated (June' 2009) that before 
issue of Railway Receipt for booking of'freight (Iron ore, steel and 
ce1nent) Railway Administration should ensure one time 
sub1nissfon of consent for operation (CFO) to the Sr. DCM of the 
Division in which the loading takes place. Test check by Audit 
revealed that CFO was obtained only for 55 ·%. (19 out of 34) 
sidings. ·It is also noted that some Railways are interpreting 
Railway Board's instructions of June' 2009 as though obtaining of 
CFO was not required for sidings with only unloading facilities. 

3.6 Third report of Public Accounts Committee (2014-15, 16th 
Lok Sabha) - Environment Management in Indian Railways, 
Stations, Trains·& Tracks have stated that consent for operation 
from State Pollution Control ijoard was obtained in only 55% of 

-•• • •L •• ~ '-# ., .. , . 
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) 

3.7 

t.he sidings test checked. Specific guidelines have not been 
issued to Zonal Railways for obtaining consent for operation 
(CFO) under Air (Prevention and Control of Pollution} Act 1981 
from the SPCB concerned. This has resulted in inconsistency 
and variable understanding of issue by various Zonal Railways. 

In the Revised Classification of Industrial Sectors under Red, 
Orange, Green and White Categories (February, 2016) published 
by CPCB, Industrial Sectors have been categorised under Red, 
Orange, Green and White Categories. 'Mineral stack yard / 
Railway sidings' have been in~luded in Green Category. 'Facility 
of handling, storage and transportation of food grains in bulk' is 
also included in Green Category. State Pollution Control Boards 
can do additions to this list. Obtaining 'Consent · to Operate' is 
not necessary only for White Category of Industries. 

4.0 Statutory Provisions 

5.0 

From the Air (Prevention and Control of Pollution) Act, it is 
noted that-

{a) As per provision in Sec: 21 (1) & (2), no person cat1 establish or 
operate any industrial plant without the previous cor:isent of 
State Pollution Control Board. Every application for consent 
shall be made in Form I and sha11 be accompanied by 

. prescribed fee. 

(b) U /S 22, 22(A) operating any industrial plant so as to cause 
emission of any air pollutant in excess of standard laid down by 
State Board is liable for litigation by the Board. 

{c) U / S 19 of the Act, the State Govt. in consultation with SPCB is 
vested with power to declare Air Pollution Control Area in which 
provisions of the Act shall be applicable. 

Recommendations 

5.1 Keeping in view the statutory / legislative provisions it is 
recommended that-

a) Wherever new siding/ good shed/Private freight Terminal/ any loading 
unloading point is being developed / constructed; 'Consent to 
Establish' should be taken from State Pollution Control Board by the 
owner· or the railway as the case may be in accordance with the . 
provisions of State Pollution Control Board,· keeping in view the 

320



50

..._,,,, 

notified areas -/ air pollution control areas and categorisation of 
Industrial Sectors. 

b) Wherever the sidings are existing, 'Consent to Operate' / 'Consent for 
Operation' should be obtained from State Pollution Control Board 1JY 
either owner or by the raihivay as the case may be in accordance with 
the prm1isions of State Pollution Control Board, keeping in view the 
notified areas / air pollution control areas and categorisation of 
Industrial Sectors. 

c) Zonal Railways must be aware of Air Pollution Control Areas notified 
by respective SPCBs and ensure compliance to applicable 
environmental legislations. Necessary clause may be incorporated in 
agreements of sidings. For railway owned sidings and goods sheds, 
the responsibility lies dfrectly with the Railways. 

d) In addition to air pollution, water pollution and noise pollution should l . 
also be taken care of depending upon the extent of pollution and ) 
environmental impact for specific commodities and locatioi1s . 

5.2 Committee also recommends some proteetive .measures to minimise 
air pollution at loading/unloading points by the owner or railways as 
the case may be and are listed below-

a) Paved approach roads with adequate traffic carrying capacity should 
be provided at each loading /unloading point. The existing haul roads 
which are in bad.condition should be repaired and maintained. 

b) Wa~er sprinkling system through mechanised system .or tankers 
should be provided as per requirement. Proper waste water/ drainage 
system. shall be provided at loading/unloading points. 

c) The loadi11g/w1loading point should have adequate green belt cover to 
control pollution. ) 

d) Where necessary, the heavy loading and unloading traffic handJing 
points to be provided with dust screen walls along periphery of the 
premises with adequate height. 

i 
2-z/ ( ,, ~- l )---

(Shivendra Mohant 
ED/EnHM/ME/RB 
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16.08.2017 
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